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Demand to change the name of New Delhi Railway Station to 'Hind Ki Chaadar'
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The following hon. Members associated themselves with the matter raised by
hon. Member, Shrimati Ranjeet Ranjan: Shri Sant Balbir Singh (Punjab), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu),
Shrimati Phulo Devi Netam (Chhattisgarh) and Dr. Fauzia Khan (Maharashtra).

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, after giving my thoughtful consideration and taking
into account the import of the situation given in the notices under Rule 267 by Shri
Sudhanshu Trivedi, Shri Ram Chander Jangra, Shri Surendra Singh Nagar, Ms. Swati
Maliwal and others, | find that the issue concerns our promising youth demographic
dividend and is wholesome for development of the nation. The issue involves urban
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infrastructure as well as other aspects of governance, including that of education.
Under these circumstances, | deem it proper to allow a Short Duration Discussion
under Rule 176 immediately after the Question Hour. This Discussion may normally
confine to two-and-a-half hours. Now, Question Hour. ...(Interruptions)...

SHRI RAGHAV CHADHA: Sir, my point of order, please. ...(Interruptions)...

MR. CHAIRMAN: Now, Question Hour.

12.00 Noon
ORAL ANSWERS TO QUESTIONS

Coal supply for power sector in Tamil Nadu

*61. SHRI R. GIRIRAJAN: Will the Minister of COAL be pleased to state:

(a) whether Government is aware that as per Government's report on Integrated
Coal Logistics Plan for efficient coal evacuation, the maximum coal demand of
power sector in Tamil Nadu will rise to 65.7 million tonnes by 2030;

(b) if so, the details thereof; and

(c) steps taken by Government to support and facilitate the power sector in Tamil
Nadu for adequate supply of coal for functional thermal units and for the
upcoming thermal plants viz., Ennore SEZ Super Critical Thermal Power
Project of 1,320 MW, North Chennai Thermal Power Station Stage Ill expansion
of 800 MW and Udangudi Super Critical Thermal Power Project Stage 1-1,320
MW ?

THE MINISTER OF COAL (SHRI G. KISHAN REDDY): (a) to (c) A statement is laid
on the Table of the House.

Statement

(a) and (b) Yes Sir. The Integrated Coal Logistics Plan was prepared and launched
by the Ministry of Coal in February 2024. It projected the optimistic coal demand for
power sector in Tamil Nadu state by FY2030 as 65.7 million tonnes and realistic coal
demand is 56.6 million tonnes.
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